To,
The Registrar (General),
National Green Tribunal
Principal bench

New Delhi
No. 394/C7) 0 A IR0 2023 Date 72+ €723
r dated 28-04-2023 passed

Subject : Action Taken Report in compliance of orde
by Hon’ble NGT in OA No 240/2023 (Harendra Kumar Vs State of

Uttar Pradesh).

Sir,
In Compliance to the order Dated 28.04.2023 passed by the Hon’ble Tribunal

in OA No 240/2023 (Harendra Kumar Vs State of Uttar Pradesh) required action has

been taken by Joint Committee. In pursuant to the directions of Hon’ble Tribunal

Action Taken Report is annexed here with.
The above report is to be presented before Tribunal as required.

With regards,

Enclosure: Action Taken Report Youx(s faithfully,

(D€epak Meena)
District Magistrate,
Meerut
D E‘ /ﬁ?ﬁ ‘xﬁ:\ﬂ_\‘f"
I |




(N
ated 28-04-2023 passed by

of order_d
ar Vs State of Uttar

clion taken report in_compliance
von’ble NGT in OA No.240/2023 (Harender Kum

PPadesh)-

Background-
Hon’ble NGT was pleased to pass order dated 28-04-2023 in OA

No0.240/2023, relevant contents of which are as under: -

“........2. Grievance is that in front of Electricity Department’s office,
Meerut wherein a DG set of 150 kv is

there is a Galaxy Farm at Hapur Road,
ke comprising carbon dioxide,

being used which is emitting huge polluted smo
carbon monoxide, sulphur oxide, nitrogen oxide, chlorine, lead, ammonia, etc.

and these chemicals are causing huge air pollution and also resulting in various
idents. Generator set is being run

kinds of diseases and ailments to local res
without obtaining any requisite clearance/consent  from environmental
regulators.

lication can be looked into by

3. In our view, the issue raised in this app
concerned local authorities, for the purpose whereof, we constitute a joint
committee comprising State PCB and District Magistrate, Meerut who shall look
into the matter, visit the site, collect relevant information and if finds violation,

take appropriate remedial action including, preventive and punitive action

(including, assessment of environmental compensation)  within  two

»»”

PIONI1Seeeseennnns

4. The nodal agencywill be District Magistrate, Meerut for coordination

and compliance.”

Inspection and Monitoring-

. In CO!n'pliance of the above order, the following officials from the offices of
District Magistrate, Meerut and UP Pollution Control Board, Meerut inspected the
alleged Marriage Hall M/s Galaxy Farm House, Hapur Road, Meerut Distri
Meerut on dated 23-06-2023. : istrict

: /3
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Ojasvi Raj -SDM- Meerut

D) - I e

Prakhar Kumar - Environmental Engincer, UPPCB, Meerut
Raj Bahadur -JRF, U.P Pollution Control Board Meerut

Observations-

I'he observations of the Joint committee are as below: -

l.

12

-4

SJI

M/s Galaxy FFarm House, Hapur Road, Meerut, wasfound in operation which
includes one marriage hall (500 sq mtr) and having people gathering
capacity of approx. 1000. The total arca of farm house (banquet hall) is
approx. 1300 sq meter. The said Farm house (banquet hall) falls under green
category. The operation of farm house is seasonal.

The said IFarm House has installed 25KVA Diesel Generator set, which is
not having any canopy (acoustic enclosure) and there is also no stack
attached. However, DG sets of capacity upto 50 KVA as stand-alone is
exempted from seeking consent to operate (CTO) from UP Pollution Control

Board.
The domestic effluent is discharged to septic tank/ soak pit.

The said Farm House is not disposing solid waste properly and kitchen

waste is dumped outside of the road. However, the representative of farm

house stated that the generated solid waste is being lifted and disposed by

Meerut municipal corporation. Copy of municipality tax is annexed as
annexure-1.

The source of water supply is from submersible pump of capacity 2HP. The
IFarm house has obtained registration from UP Ground Water Board for the

same. Copy is annexed as annexure-2.
The said Farm House is possessing approved map from MDA authority.

Copy is annexed as annexure-3.
The said Farm House has not obtained consent to operate (CTO) from UP

Pollution Control Board.
Photographs taken at the time of inspection is as below annexed as annxure-4.
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Action Taken -

I. Taking cognizance of non-compliant diesel generator set, it was sealed by
joint committee on the spot. The representative was directed not to operate
DG set without having proper control measures and necessary permissions
from the concerned departments.

UPPCB has initiated action against the said farm house and has issued notice
dt. 24.06.2023 (annexure-5) to the farm house (banquet hall) to obtain
Conscnt to Operate (CTO) under Water Pollution (Prevention and Control of
Pollution) Act, 1974 and Air Pollution (Prevention and Control of Pollution)
Act, 1981 as amended. In case the unit does not follow the various
environmental rulings, further necessary action will be ensured under Acts

b9

including Environmental compensation.

The above factual report is being submitted for kind perusal.

s

t % R
(Raj Bahadur) (Prakhar Kumar) @Ojasvi Raj)

J.R:E. Environmental Engineer SDM,
UPEGB: UPPCB Meerut
Meerut Meerut
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OA NO.240/2023

[ ANNEXURE-4
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Phone:- 0121-2577676
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“... We therefore hereby further direct, that in case the concerned State Pollution Control
make a recommendation to the concerned electrical supply and distribution

Boards

agency/company, to disconnect electricity supply to an industry, for the reason that its primary
effluent treatment plant is not functional, it shall honor such recommendation, and shall disconnect
the eleciricity supply to such defaulting industrial concern, Jorthwith...”
ST ® 5 oraw, Sow wR fo, wRE wam oo @ e
70/7 /03R0(T0TE Fow0) /IreRa wert /Fioflo RFie 02112020 B FRT B Brdw wrdt
e
1L Q@qﬁmﬁv@m@@m—m%gmmﬁﬁga@m%aﬁﬂwmm
S T W
2. stmmﬁm-m%gwmﬁgaﬁmﬂaﬁamﬁwwm
T A SIS ERT WA weAly wem @ e e waee St 9 B
ST | .
m:mmﬁﬁ%ﬁmﬁmw%ﬁﬁﬁwﬁﬂﬁmﬁﬁmﬂwﬁrmﬁﬁ@oﬁo |
& Fare | fhar SR Td W0 Wt e $ Ry REiF 22022017 @ T H T
Wm/mwwmmmﬁaaﬂag&m/a@mﬁmwzﬁ
mm%w%%%w%wmgﬁﬁaﬁﬁmmmﬁa
NATET ERT UIRG 3wl 9 SR il et & miRemT @ siga amoe shisT @
ﬁmaﬁaﬁmﬁﬁﬂﬁvﬁmaﬁaﬁﬂmwﬁrm/ﬁqaﬁ%@ﬂaﬁmmﬂﬁa
wgiaRofg @Rl Yo (Environmetal Compensation) SRRITYT afy @7 Tl SRR w3
Uit U4 SHe SwRerll YSiRERaEl BT @y
EEED

Digitally signed by
Shuvan, - - Jobdmes
Prakash Yadav
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